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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
Original Application No.182/2023

Prasad Haribhau Jadhav & Ors. ... Applicants
v/s
M/s.Godavari Biorefineries Ltd. & Ors. ... Respondents

Rejoinder on behalf of the Respondent No.2-Maharashtra
Pollution Control Board.

[, Chandrakant N. Shinde, Aged - Adult, occupation — Service,
the Sub-Regional Officer of the Maharashtra Pollution Control Board
at Ahmednagar, having office at Savitribai Phule Vvyapari Sankul, 1*
Floor, Hall Nos.2 & 3, Near T. V. Centre, Savedi, Ahmednagar-414

003, do hereby state on solemn affirmation as under:-

1. I am filing the rejoinder on behalf of the Respondent-
Maharashtra Pollution Control Board.

2. It is submitted that I have read the copy of the above written
submissions filed by the Applicant and being conversant with
the facts of the case, I am able to depose to the same. I crave
leave of this Hon’ble Tribunal to file further Affidavit, if
necessary. 1 deny all the allegations made and /or contentions

raised in the written submissions.

3. With reference to para 1, it is submitted that Section 21 of the
Water (Prevention & Control of Pollution) Act, 1974 provides

that : Power to take samples of effluents and procedure to be
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followed in connection therewith.—(1) A State Board or any
officer empowered by it in this behalf shall have power to take
for the purpose of analysis samples of water from any stream or
well or samples of any sewage or trade effluent which is
passing from any plant or vessel or from or over any place into
any such stream or well. (2) The result of any analysis of a
sample of any sewage or trade effluent taken under sub-section
(1) shall not be admissible in evidence in any legal proceeding
~ unless the provisions of sub-sections (3), (4) and (5) are

complied with.

It is further submitted that the Joint Vigilance Samples
means that the Industry will have to be intimated about the visit
of the Field Officer from the Board and the sample shall be
collected in presence of responsible person from the industry.
The said exercise was done in compliance of the Hon’ble NGT
Order dated 8/1/2024. Collection of sample u/s 21 of the Water
- (Prevention & Control of Pollution) Act, 1974 is followed in the
event of filing of prosecution case. However, in the present
case, Joint Vigilance Sampling has been done as per the
dire-ctions of this Hon’ble Tribunal. Therefore, the Joint
Vigilance Sampling shall not be confused with the legal
sampling under Section 21 of the Water (Prevention and

Control of Pollution) Act, 1974.

BEFORE ME
N GAIKWAD

Advocate & Notary Public

Rishon Lioyd Colony
237& :%::.E}?%hmgdnaﬂar
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4. With reference to para Nos.2 & 3, it is submitted that the
Applicant has sought the information about the analysis reports
of the water samples collected on 29/11/2023. Accordingly, the
analysis results of the said samples was communicated to the
Applicant on 13/02/2024. A copy of the RTI Application dated
18/01/2024 & reply given by the Respondent Board to the
Applicant dated 13/02/2024 is enclosed herewith and marked as

an Annexure-I collectively.

It is submitted that on 29/11/2023, the Officials of the
Respondent Board at Ahmednagar alongwith the Applicant

visited to the surrounding area of the Respondent Industry and

collected sample of water from natural nalla outside the factory
premises, which flows behind the industrial premises and
meets Godavari River. The said water was reddish yellow in
colour. On the same day i.e. on 29/11/2023, the officials of the
Respondent Board at Ahmednagar alongwith the representative
of the Respondent-industry visited to the premises of the
Respondent-industry and observed that behind the industrial
premises, the water is flowing in the nalla through the industrial
premises and mixing with the Godavari river. It was observed
that the said water is yellowish red in color. Natural nalla comes
from village area & flows through industry premises & then
meets Godavari River, however, there was no discharge of
effluent from the Respondent-industry to the said nalla. The

representative of the Respondent Industry further informed that
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" due to sudden rainfall occurred on 27/11/2023, the natural nalla

was started flowing through industrial premises. Hence, there
is no violation of ZLD condition, therefore, the Respondent
Board has not taken any action against the Respondent-industry

or invoke the bank guarantee submitted for ZLD.

With reference to para 4 to 6. it is submitted that the
environmental samples collected on 06/06/2023 from the pits

near Godavari River. Those samples were collected outside

. factory premises to evaluate the effect of other environmental

aspects. The JVS samples collected from outlet of treatment
plant provided by industry to evaluate its performance. The
dates of samples 13/7/2023, 7/12/2023 and 18/12/2023
mentioned in para 4 are the dates of outward of analysis reports

of samples collected on 6/6/2023, 17/11/2023 and 19/11/2023.

With reference to para 7, it is submitted that the environmental
samples are analysed for environmental parameters and not
analysised as per Bureau of Indian Standards, as it is not a

drinking source of water.

With reference to 8 and 9, it is submitted that the Bio-
Remediation Project is carried out under the supervision of the
Central Pollution Control Board as per directions of this
Hon’ble Tribunal in Application No.68/2014 filed by Ashok
Kajale v/s Godavari Bio-Refineries Ltd. & Ors.

-

W

i

BEEORE-ME

o)
Mr. 1 CGAIKWAD
Advocate & Notary Public
287, Bishorp Lioyd Colony
Savedi. Ahmednagar
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8. With refere'nce to para 10 and 11, it is submitted that Section
17(2) of the Water (Prevention & Control of Pollution) Act,
1974 provides that : Functions of the Board — The Board may
establish or recognize a laboratory or laboratories to enable the
Board to perform its functions under this Section efficiently,
including the analysis of samples of water from any stream or
well or of samples of any sewage or trade effluents.
Accordingly, the Respondent Board has established Regional
Laboratories, which are accredited under the Ministry of
Environment and Forest, Govt. of India and National
Accreditation Board for Testing and Calibration Laboratories

(NABL). Hence, the Respondent Board is sending samples to

the Board’s Laboratories for analysis.

9. With reference to para 12, it is submitted that the Respondent
Board has submitted the samples to the Board’s Laboratory well
within time. However, in case of delay for submission of
samples to the Board’s Laboratory, the samples are preserved as
per the Guidelines prescribed by American Public Health

Association.

10.With reference to para 13, it is submitted that during the
inspection carried out on 13/2/2024, the Officials of the
Respondent Board have followed the Guidelines laid down and

collected the water and air samples. The analysis results of the

& GAIKWAD
v Motary public
a1, Llavd Cotony
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said samples is enclosed herewith and marked as an Annexure-
I |
11.With reference to para 14, it is submitted that in visit report, the
Officials of the Respondent Board have made the observations
about the pollution control system provided by the industry and

its operational status as well as its disposal path of the eftluent.

12.With reference to para 15, it is submitted that the Respondent
Board has granted 3™ Consent to Operate (Part) for expansion
and amalgamation of existing Consent to Operate to /*‘

- M/s.Godavari Bio-Refineries, Kopargan, Ahmednagar on

27/2/2023, subject to certain terms and conditions, which is

A6

valid upto 31/8/2024, wherein, it is one of the condition is to
treat the trade effluent and recycle the entire treated effluent
into the process for various purposes such as for cooling,
process and scrubbing with metering system, so as to achieve
zero liquid discharge. Further it is submitted that the industry
has provided fullfledged effluent treatment plant of 600 CMD
capacity comprising of equalization tank, an aerobic digestor,
- aeration-1, clarifier-I, aeration-Il, clarifier-II, sand- & carbon
filter, ultra filtration, RO and MEE of 60 Cl\./ID';:aRacity etc. to
treat thé-”inciustrial efﬂuent and,"t};e treated ;éfﬂuent is being
recycled. Further it is submitted that. the: 1ndustry has provided
STP of capacity 200 CMD to treat the domestlc effluent and the

treated domestic effluent is being utilized for gardening

4 &mﬁ/

BEFORE ME

J GAIKWAD
Advocats & Notary Public
287, Bishop Lioyd Colony
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purpose. Therefore, the industry is complying with the consent

conditions.

13.With reference to para 16, it is submitted that the Ambient Air
Quality Monitoring (AAQM) was carried out 24 hours by
Mobile van of MPCB on 6/10/2023 & 7/10/2023 and the results
of the AAQM are within prescribed limits.

14.1t is submitted that the Respondent-Industry has complied with
the condition of Zero Liquid Discharge of Consent to Operate

dated 27/2/2023.

Solemnly affirmed on this 'D’H’) day of A‘Pa"\l], 2024 at
Ahmednagar.

fAnhmednagar
R.No. 15145
Ex.Dt. 15/10/2024 For and on behalf of Maharashtra
N Pollution Control Board

i

(Chandrakant Shinde)
Sub-Regional Officer-Ahmednagar.

BEFORE ME

who is identified before me

whom | personally kpow.
Mr. aikwad

Advocate & Notary Public
287, Bishop Lloyd Colony,
Savedi, Ahmednagar

1 0 APR 2024
snomy. e GB[20.24-
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Phone no. : 0253-2362820
Visit us at : http:/mpeb.gov.in
mail : sonashiklab@mpcb.gov.in

L

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, NASHIK

Pre—

e .
MAHAHASHTRA
—

P —
SrEENr e

.| L

"Your Service is our Duty"

Maharashtra Pollution Control Board,
Ist floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur MIDC,
NASHIK- 422 007,

=

NABL Certificate No.:

Validity

Validity

2

LLaboratury MoEF Recognition :

Test Report No.: MPCB/RL-Nashik/JVS/23-24/12/46

Date: 18/12/2023 05:17 PM

Analysis Report-Water (JVS)

Field Sample ID :

BR-0060044

Name & Address of the Industry

M/s- Godavari Biorefineries Ltd.

R22 Organic Chemicals manufacturing

Sampling Location :

OTHERS (Pimpal Odha Qutside factory near Godavari river towards ETP Side)

Lab code : MPCB/RL-Nashik/JVS/23-24/456
= ling Method(s) : Sample Details Q't
sampling Method(s) : (Waler/Air/H\’V): ater
Sampling drawn by (Olficer name); i;ﬁ)t::;uncdnagar it Sample Volume Received :
FO-Ahmednagar (Amit
Sample submitted by (Name) : Latey) (SRO- Seal No. : 223
: Ahmednagar)
Date of Sample g Date of Sample receipt to 05/12/2023 07:02
Collectiun.(dd/mmfyyyy) : 29/1172023 12:30 PM Laboratory (dd/mm/yyyy) : PM
) Analysis end Date 18/12/2023 05:16
'sis start D . -39
Analysis start Date (dd/mm/yyyy). : | 06/12/2023 10:32 AM (de/mmtyyyy), : PM
Test Report

Sr.No Parameter Results | Unit Method Adopted j

1 pH 77 As Per SOP

2 Tortal Dissolved Salids(TDS) 1764.0 | mg/ As Per SOP

3 Suspended Solids ( SS ) 26.0 mg/l As Per SOP

4 Biochemical Oxygen Demand (BOD) 28.0 mg/l As Per SOP

5 Chloride [ 89.97 | mg/ As Per SOP

L
L !

|0

r-d\&')‘;--"
T iy It A
39 Wit sl
705, 4%, FETTTR
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Sr.No Parameter Results | Unit Method Adopted
6 Chemical Oxygen Demand (COD) 92.0 mg/l As Per SOP
i Sulphate 795.60 | mg/l As Per SOP
8 Oil & Grease BDL | mg/l As Per SOP l

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Balkurshna Sangale :
Results Approved by: Balkurshna Sangale

Results Reviewed by: Balkurshna Sangale

# This is an Electronically generated report does not require signature

Note :

1. Results relate only to the sample/s tested, only in case of samples submitted by customer & not deawn by MPCB.
2, Samples will be preserved for a period 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at laboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of labora tory.

5. MU values will be reported on request.

Balkurshna Sangale
Scientific Officer,

I/c Regional Laboratory,
Nashik,

End of The Report
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, NASHIK

Ty Maharashtra Pollution Control Board
- TRy UAHARASHT A 2,
ffh?‘ne m,}' ) ?ia'_:;,z"(;?‘:zo ; e Ist floor-Udyog Bhavan, Rathi Chowk,
S\ vs at : http:/fmpcb.gov.in L\ T/ 7 Near ITI, Trimbak Road, Satpur MIDC.
mail : sonashiklab@mpcb.gov.in up NASHIK. 422 007
"Your Service is our Duty" ’
RABL Certificate No.: Validity
‘ Laboratory MoEF Recognition ; Validity
l Test Report No.: MPCB/RL-Nashik/JVSIZ3-24/12/47 Date: 18/12/2023 05:18 PM
Analysis Report-Water JVvs) '

Field Sample ID - ’ BR-0060045

M/s- Godavari Biorefineries Ltd.

Name & Address of the Industry

R22 Organic Chemicals manufacturing

Sampling Location : OTHERS (Balantin Odha South side Nalla of Bioremediation side)

MPCB/RL-Nashik/J V8/23-24/457

Sample Details

Sampling Method(s) : (Warcr/AierW) X

Sampling drawn by (Officer namﬂ{g-e:;mednagar (it

FO-Ahmednagar (Amit

Sample Volume Received :

Sample submitted by (Name) : Latey) (SRO- Seal No. : 223
Abmednagar)
Date of Sample ! Date of Sample receipt to 05/12/2023
Collection.(dd/mm/yyyy) : 29/11/2023 12:50 PM Laboratory (dd/mm/yyyy) : 07:03 PM
. Analysis end Date 18/12/2023
'sis st e M / :
Analysis start Date (dd/mm/yyyy) 06/12/2023 10:32 AM (dd/mm/yyyy). - 05:18 PM
Test Report
’ Sr.Nor Parameter Results | Unit Method Adopted
Ll pH 8.1 As Per SOP
L 2 Total Dissolved Solids(TDS) 1990.0 | mg/l As Per SOP
L3 Suspended Solids (SS) 45.0 mg/| As Per SOP
L 4 Biochemical Oxygen Demand (BOD) ’ 40.0 mg/l As Per SOP
L ] Chloride l 159.95 | mg/l As Per SOP

i
m#ﬁm
mnﬁi_ﬁmm
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Sr.No Parameter Results | Unit Method Adopted
6 Chemical Oxygen Demand (COD) 98.8 mg/l As Per SOP
7 Sulphate 889.00 | mg/l As Per SOP
8 Oil & Grease BDL | mgl As Per SOP —J

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scap.

Comment (il any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Balkurshna Sangale

Results Approved by: Balkurshna Sangale

Results Reviewed by: Balkurshna Sangale

# This is an Electronically generated report does not require signature

Note :

1. Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at laboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

5. MU values will be reported on request.

Balkurshna Sangale
Scientific Officer,

I/c Regional Laboratory,
Nashik,

End of The Report
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, NASHIK

Phone no. : 0253-2362820
Visit us at : http://mpeb.gov.in
mail : sonashiklab@mpcb.gov.in

m—— e

F———————
IAHARASHTRA
e vt
S —

Do e

"Your Service is our Duty”

Maharashtra Pollution Control Board,
1st floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur MIDC,
NASHIK- 422 007.

NABL Certificate No.:

Validity

Laboratory MoEF Recognition :

Validity

Test Report No.: MPCB/RL-Nashik/JV$/23-24/12/48

Date: 18/12/2023 05:19 PM

Analysis Report-Water (JVS)

Field Sample 1D :

BR-0060680 .

Name & Address of the Industry

M/s- Godavari Biorefineries Lid,

R22 Organic Chemicals manufacturing

Sampling Location :

ETP (ETP outlet before RO)

Lab code : MPCB/RL-Nushik/JVS§/23-24/458
: - .. Sample Details :
Sampling Method(s) : (Water/Air/HLW) : Water
Sampling drawn by (Officer name): FOA imednagar (Amit Sample Volume Received :
Latey)
FO-Ahmednagar (Amit
Sample submitted by (Name) : Latey) (SRO- Seal No. : 223
Ahmednagar)
Date of Sample - Date of Sample receipt to 05/12/2023
Collection.(dd/mm/yyyy) : A0S A S0 RM Laboratory (dd/mm/yyyy) : 07:03 PM
. ' i : Analysis end Date 18/12/2023
Analysis start Date (dd/.mmlyyyy). [ 06/12/2023 10:32 AM tddlmelyypyy. - | 05:19 M
Test Report
Sr.No Parameter Results | Unit Method Adopted
1 pH 6.9 As Per SOP
2 Total Dissolved Solids(TDS) 1640.0 | mg/l As Per SOP
3 Suspended Solids ( SS ) 27.0 mg/l As Per SOP
4 Biochemical Oxygen Demand (BOD) 75.0 mg/l As Per SOP
] Chloride 7798 | mg/l As Per SOP

R

R iR e
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Sr.No Parameter Results | Unit Method Adopted
6 Chemical Oxygen Demand (COD) 214.0 | mg/l As Per SOP
7 Sulphate 684.50 | mg/l As Per SOP
8 Oil & Grease BDL | mg/l As Per SOP

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scap.

Comment (if any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Balkurshna Sangale

Results Approved by: Balkurshna Sangale

Results Reviewed by: Balkurshna Sangale

# This is an Electronically generated report does not require signature

Note ;

1. Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at laboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

5. MU values will be reported on request.

Balkurshna Sangale
Scientific Officer,

I/c Regional Laboratory,
Nashik,

End of The Report
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, NASHIK

Phone no. : 0253-2362820
Visit us at : hitp://mpch.gov.in
mail : sonashiklab@mpcb.gov.in

MAHARASHTRA
|
"Your Service is our Duty”

Maharashtra Pollution Control Board,
1st floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur MIDC,
NASHIK- 422 007.

NABL Certificate No.:

Validity

Laboratory MoEF Recognition :

Validity

Test Report No.: MPCB/RL-Nashik/JVS/23-24/12/49

Date: 18/12/2023 05:20 PM

| Analysis Report-Water (JVS)

Field Sample ID :

BR-0060681

Name & Address of the Industry

M/s- Godavari Biorefineries Ltd.

R22 Organic Chemicals manufacturing

Sampling Location :

OTHERS (RO Permeate)

Lab code : MPCB/RL-Nashik/JVS8/23-24/459
. d Sample Details
Sampling Method(s) : (Water/Air/HW) : Water
Sampling drawn by (Officer name): E;)t;/;)hmednagar phmi Sample Volume Received :
FO-Ahmednagar (Amit
Sample submitted by (Name) : Latey) (SRO- Seal No. : 223
Ahmednagar)
Date of Sample - Date of Sample receipt to 05/12/2023
Collection.(dd/mm/yyyy) : 2HLACER 201N Laboratory (dd/mm/yyyy) : 07:04 PM
) : : Analysis end Date 18/12/2023
Analysis start Date (dd/mm/yyyy). : | 06/12/2023 10:31 AM (dd/mm/ » 05:20 PM
Test Report

Sr.No Parameter Results | Unit Method Adopted

1 pH 6.1 As Per SOP

2 Total Dissolved Solids(TDS) 510.0 | mg/l As Per SOP

) Suspended Solids ( SS ) 12.0 mg/l As Per SOP

4 Biochemical Oxygen Demand (BOD) 5.4 mg/I As Per SOP

5 Chloride 109.97 | mg/l As Per SOP

—
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Sr.No Parameter Results | Unit Method Adopted
6 Chemical Oxygen Demand (COD) 19.2 mg/l As Per SOP
7 Sulphate 24.81 | mg/l As Per SOP
8 Oil & Grease BDL | mg/l As Per SOP

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report: ‘

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Balkurshna Sangale

Results Approved by: Balkurshna Sangale

Results Reviewed by: Balkurshna Sangale

# This is an Electronically generated report does not require signature

Note :

1. Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB,
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at laboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

5. MU values will be reported on request. J

Balkurshna Sangale
Scientific Officer,

I/c Regional Laboratory,
Nashik,

End of The Report
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Phone no. : 0253-2362820
Visit us at : http://mpcb.gov.in
mail : sonashiklab@mpcb.gov.in

MAHARASHTRA

==

A\ T/ 4
. L4

"Your Service is our Duty”

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, NASHIK

Maharashtra Pollution Control Board,
1st floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur MIDC,
NASHIK- 422 007.

1

Test Report No.: MPCB/RL-Nashik/JVS§/23-24/03/2

Date: 01/03/2024 10:56 AM

Analysis Report-Water (JVS)

Field Sample ID : BR-0065005
M/s- Godavari Biorefineries Ltd.
Name & Address of the Industry
R22 Organic Chemicals manufacturing
Sampling Location : STP (Outlet)
Lab code : MPCB/RL-Nashik/JVS/23-24/646
: . Sample Details
Sampling Method(s) : (Water/Air/HW) : Water
Sampling drawn by (Officer name): Eg:;;l EaegaRgar (mit Sample Volume Received :
FO-Ahmednagar (Amit
Sample submitted by (Name) : Latey) (SRO- Seal No. : 223
Ahmednagar)
Date of Sample ) Date of Sample receipt to 16/02/2024
Collection.(dd/mm/yyyy) : 1 1245 TM Laboratory (dd/mm/yyyy) : | 03:21 PM
: . 2 Analysis end Date 01/03/2024
Analysis start Date (dd/mm/yyyy). : | 16/02/2024 04:03 PM (@d/mm/yyyy). : 10:56 AM
Test Report
Sr.No Parameter Results | Unit Method Adopted
1 Suspended Solids ( SS) 26.0 mg/l As per SOP
2 Biochemical Oxygen Demand (BOD) 32.0 mg/l As per SOP
3 Chemical Oxygen Demand (COD) 96.0 mg/l As per SOP

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):
Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Balkurshna Sangale
Results Approved by: Balkurshna Sangale

Results Reviewed by:
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Balkurshna Sangale

# This is an Electronically generated report does not require signature

Note :

1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at laboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory,

5. MU values will be reported on request.

Balkurshna Sangale
Scientific Officer,

Uc Regional Laboratory,
Nashik,

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, NASHIK

Phone no. : 0253-2362820
Visit us at : http://mpcb.gov.in
mail : sonashiklab@mpcb.gov.in

MAHARASHTRA

wly
| /4
"Your Service is our Duty”

Mabharashtra Pollution Control Board,
1st floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur MIDC,
NASHIK- 422 007.

——

Test Report No.: MPCB/RL-Nashik/JVS/23-24/03/15

Date: 01/03/2024 02:45 PM

Analysis Report-Water (JVS)

Field Sample ID :

BR-0065006

Name & Address of the Industry

M/s- Godavari Biorefineries Ltd.

R22 Organic Chemicals manufacturing

Sampling Location :

OTHERS (RO Permeate)

Lab code : MPCB/RL-Nashik/JVS/23-24/644
< L Sample Details
Sampling Method(s) : (Water/Air/HW) : Water
Sampling drawn by (Officer name): Eg:;;] A R (i Sample Volume Received :
FO-Ahmednagar (Amit
Sample submitted by (Name) : Latey) (SRO- Seal No. : 223
Ahmednagar)
Date of Sample : Date of Sample receipt to 16/02/2024
Collection.(dd/mm/yyyy) : 13RENTT 1220 M Laboratory (dd/mm/yyyy) : 03:19 PM
. : : Analysis end Date 01/03/2024
Analysis start Date (dd/mm/yyyy). : | 16/02/2024 04:03 PM (@d/mm/yyyy). : 02:45 PM
Test Report

Sr.No Parameter Results | Unit Method Adopted

1 pH 8.6

2 Total Dissolved Solids(TDS) 814.0 [ mg/l

3 Suspended Solids ( SS) 16.0 mg/l

4 Biochemical Oxygen Demand (BOD) 34.0 mg/I

5 Chloride 149.95 | mg/l

6 Chemical Oxygen Demand (COD) 88.0 mg/1

7 Sulphate 65.28 | mg/l
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Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Balkurshna Sangale

Results Approved by: Balkurshna Sangale

Results Reviewed by: Balkurshna Sangale

# This is an Electronically generated report does not require signature

Note :

1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at laboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Balkurshna Sangale
Scientific Officer,

I/c Regional Laboratory,
Nashik,

End of The Report

Copyright © 2020 LIMS. All rights reserved.




